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(b) if so, whether Government
propose

(i) to extened Food for Work
Programme and similar schemes
throughont the country;

(ii) firm implementation of land
reforms which have not been carried
out in most of the States barring
J & K, Kerala and West Bengal;

(iii) stepping up production of
consumer goods which are labour
intensive and consequential restric-
tion on expansion of monopoly
houses;

(iv) transnational corporations
competing with cottage units and
restriction on the production of
luxury items which are capital inten-
sive; and

(c) the action taken or proposed
to be taken in this regard?

THE MINISTER OF PLAN-
NING AND LABOUR (SHRI
NARAYAN DATT 11WARID) :
(a) After careful consideration of
the unemployment situation in the
country, a suitable strategy for
generation of employment has been
formulated in the Sixth Plan
1980-85.

(b) Various measures to promote
employment generation are indicated
in the Plan document. Among other
things, the Plan lays emphasis on
National Rural Employment Prog-
ramme, Integrated Rural Develop-
ment Programme, Land Reforms,
adoption of labour intensive techno-
logy wherever possible, rapid deve-
lopment of small-scale, village and
cottage industries.

(c) Action has already been
initiated to implement the Plan.
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Changes in Labour Laws

9985. SHRI CHINTAMANI
PANIGRAHI : Will the Minister of
LABOUR be pleased to state :

(a) whether Government are con-
sidering to make some significant
changes in the Labour Laws; and

(b) if so, the details thereof.

- THE MINISTER OF STATE IN
THE MINISIRY OF LABOUR:
(SMT. RAM DULARI SINHA):
(a) and (b) : Government are con-
sidering proposals for amendment of
the various labour laws. A state-
ment showing the names of these
laws and brief particulars of amend-
ments under consideration is laid on
the table of the (House). [ placed in
library (see No. Lt.-2533/81) ]

Support of Finapcial Institutions
for Industrially Backward States

9986. SHRIBHIKURAM JAIN :
Will the Minister of INDUSTRY be
pleased to state :

(a) whether Government propose
to evolve a special scheme for making
available the support of financial
institutions for industrially backward
States to ensure speedy economic
development ; and

(b) if so, the details thereof ?
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANIIT CHANANA} :
(a) and (b). Under the refinancing
scheme, identified /specified backward
areas are already being pProviced
financial support at concessional rate
by the All-India term lending insti-
tutions such as 1DBI, IFCl and
ICI CI.

Ministry of Industry is operating
a Central Investment Subsidy Scheme
under which 159 subsidy subject to
a maximum of Rs. 15 lakhs on the
fixed assets of the industrial units
set up in 101 industrially identified
districts is given.

In addition to the above financial
support, the Central Govt. offers the
following incentives and facilities for
the speedier development of backward
areas :—

(i) Transport Subsidy Scheme
(in certain hilly areas),

(ii) Tax Concessions.

(iii) Hire purchase of machinery
by Small Scale Industries.

(iv) Consultancy for technical

services.

(v) Interest Subsidy.

(vi) Special facilities for import of
raw materials.

(vii) Rural Industries Projects
Programme.

(viii) Rural Artisans Programme.

(ix¥ Seed/Margin Money Assis-
tance.

(x) District Industries Centre.





